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Per Mr. K.V. Sachidanandan, V.C. 

M.A.N6.97 of 2003 is an application for restoration of the O.A.N9,563 of 1991 

which was dismissed for default on 17.0 1.2003. M.A.No.98 of 2003 has been filed for 

condonation of delay in filing the application for restoration. 

2. 	It appears that earlier also this O.A. was dismissed and restored. - In this 

proceeding also on several occasions such as on 24.05.2007, 11.07.2007, 21.11.2007 and 

on 4.12.2007 none appeared for the applicant. Today also none is present for the 

applicant. 	Therefore, we have no other alternative but to dismiss the M.A. for 

restoration. 	Accordingly the M.A.No.97 of 2003 is dismissed. Consequently the 

M.A.No.98/2003 also stands dismissed. No order as to cost. 	4 
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